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(b) The Gov'i!rnment Of Rajasthan 
have estimated that direct loss on 
account of water ;rates, land revenue 
and remissions etc. will be about 
RI. 11.75 lakhs and the indirect loss 
In grain production due to shortfall 
In the area sown and less yield of 
crops will be about 45000 metric to:!,-
nes, valued at approximately 
Rs. H crores. 

(c) The Government Of India trust 
that an amicable solution would be 
evolved between the State Govern-
ments concerned before the next rabl 
Beason and they will give all the assis-
-tance necessary for reaching an 
-agreement on this matter. 

Mahalanobls Committee 

(Shri Ramachandra Ulalta: 
1 Shrl Dhuleshwar Meena: 

-1278 ~ Shri P. C. Borooah: 
I Shri D. C. Sharma: 
L Shri Sidheshwar Prasad: 

Will the Minister of Finance be 
-pleased to refer to the reply given to 
Starred Question No. 68 on the 13th 
February, 1964 and state: 

(a) whether Government have since 
received the report 01 the Mahalanobi 
Committee regarding distribution of 
National Income; 

(b) if so, the main features of the 
Teport; and 

(c) the decision Of Government 
thereon? 

The Minister Of PI.anning (Sbrl B. 
'B.. Bhagat): (a) Yes, Sir. Part I of 
the Report has been received and has 
been placed on the Table of the 
-Hous. 

(b) The Report is incomplete and 
-deals with only items (ii) and (iii) 
-of the Committee's terms of reference 
I.e. the distribution of income and 
'wealth and tne concentration of eco-
'Comic power. Part II Of the Report 
:is awaited. In Part I of the Report 

the Committee has expressed its view 
that the Report should be treated u 
a whole. 

(c) Decisions on the Committee'. 
recommendations will be taken after 
Part II of the Report has been re-
ceived. 
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Soviet Aid for Industrial Enterprises 

-tZU-A. Shrl Visbra.m Prasad: Will 
the Minister of FinaBce be pleased 
to state: 

(a) whether it is a fact that an 
agreement for stepping up Soviet eco-
nomic aid to India including the sett-
ing up of two large industrial ~nter-

. prises has been signed on the 28th 
March. 1964; and 

(b) if so, the main features of the 
Agreement and the Industrial enter-
-prises contemplated to be set up ",ltD 
the Soviet help? 




